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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 25th MAY 2026 (MONDAY)

BENCH WILL NOT FUNCTION

Srl|Appeal Number Assmt. Ye|Assessee Name Counsel Remarksj
1|ITA 3160/CHNY/2025 |2012-13 | [A] KAILAAM RAGHAVENDRA RAO B.Ramakrishnan
2|ITA 3275/CHNY/2025 [2017-18 | [A] KANDASAMY KANAGARAJAN (SMC) S.Sridhar T A1 Mo.ﬂ
| 3|ITA 720/CHNY/2026  |2020-21 | [A] V. CHANDRASEKAR | Adionrned
4|ITA 721/CHNY/2026  |2023-24 | [A] THIYAGARAJAN RAMACHANDRAKUMAR 7 J'ﬁo
| 5[ITA722/CHNY/2026  |2016-17 | [A] VINU BALA ] 06/08 / 25
6|ITA 723/CHNY/2026  |2022-23 | [A] SURESH KUMAR T !
7|ITA 731/CHNY/2026  |2015-16 | [A] ARYANN CREATIONS 7
8|ITA 732/CHNY/2026  |2020-21 | [A] SRI SENDHUR TYRES T
9|ITA 733/CHNY/2026  |2023-24 | [A] LAVITH KEMPARAJ f
10{ITA 734/CHNY/2026 ~ |2016-17 | [A] SBI LHO CHENNAI r
11|ITA 738/CHNY/2026  |2023-24 | [A] THAMIZHARASAN ]
12/IT(IT)A 4/CHNY/2026  |2020-21 | [A] ARAVAMUTHAN PARTHASARATHY J
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INCOME TAX APPELLATE TRIBUNAL, CHENNA AY)
CAUSE LisT OF "A" BENCH FOR 26th MAY 2026 (TUESD
BENCH WILL NOT FUNCTION
Appeal Number  |Assmt. Ye|Assessee Name
1/ITA 3264/CHNY/2025 |2009-10 | [A] RMP INFOTEC PRIVATELIMITED____——"
2{ITA 3271/CHNY/2025  [2017-2014 [A] THANKAPPAN RAJENDRAN
3|ITA 3273/CHNY/2025 [2017-18 | [A] ABHISHEK FILMS
4ITA 3611/CHNY/2025 |2010-11 | [D] AR HOLDINGS PRIVATE LIMITED
5(ITA 741/CHNY/2026  |2020-21 | [A]M P CPHARMAPRIVATELIMITED
6|ITA 742/CHNY/2026  |2016-17 | [A] STATE BANK OF INDIA, CPPC CHENNAI BRANCH
7|ITA 743/CHNY/2026 ~ |2018-19 | [D] RAMASAMY SATHIYAN
8|ITA 745/CHNY/2026 ~ |2010-11 | [D] AMR HOLDING PVT LTD
9|ITA 746/CHNY/2026  |2017-18 | [A] STATE BANK OF INDIA, CPPC CHENNAI BRANCH
0|ITA747/CHNY/2026  |2016-17 | [A] DHANASEKARAN SENGODAN
1|ITA748/CHNY/2026 ~ |2017-18 | [A] GEETHA RAJINI (SMC)
2 :12 ;:1; E:zziziz EZZZ [A] ELECTRONIC FASTENERS LTD.
(S [A] ATL INDIA SOLUTIONS PRIVATE LIMITED
3-24 | [A] BRINDHA COTTON MILLS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 27th MAY 2026 (WEDNESDAY)

BENCH WILL NOT FUNCTION

Srl|Appeal Number Assmt. Ye| Assessee Name Counsel |Remarks

1 [iTA 664/CHNY/2019  |2014-15 | [A] LALITHAA JEWELLERY MART PVT LTD. (HCD) 7 S.No- |-
5 |ITA 665/CHNY/2019  |2015-16 | [A] LALITHAA JEWELLERY MART PVT LTD. (HCD) Adiowrned
3 |ITA 493/CHNY/2025  |[2015-16 | [A] BALARAMAN KARPAGAM 8 Ramakrishnan d‘bo

4 |ITA 494/CHNY/2025  [2015-16 | [A] SINGARAVELU MUNIKRISHNAN 0% { 7
5 |ITA 1354/CHNY/2025 [2020-21 | [A] MERCEDES-BENZ FINANCIAL SERVICES INDIA P.Ltd | Nishant Thakar o

6 |ITA 2242/CHNY/2025 [2016-17 | [A] VASUDEVAN RAGHAVAN V.Padmanaban

7 |ITA 3106/CHNY/2025 |2013-2014 [A] MARIAPPAN ARUN J’

8 |ITA 3134/CHNY/2025 |2012-13 | [A] AAA INDIA MEDICAL CENTRE PVT. LTD. T.Vasudev:j Sl Mo-¢ -l
9 |ITA 3145/CHNY/2025 |2017-18 | [A] RAJEN BHAVANII CHHEDA \an&
10 |ITA 3146/CHNY/2025 |2017-18 | [A] LALJI GANGJI VORA S.Sridhar 1y d—ﬁ?

11 [ITA 3147/CHNY/2025  |2017-18 | [A] AMAR LAUI VORA \ [3[0?/ 2.4
12 |ITA 3306/CHNY/2025 |2017-18 | [A] VETHAMANICKAM PAULDANIEL (SMC) Uttamchand JaiA o
13 |ITA 3594/CHNY/2025 | [A] HAND IN HAND ACADEMY FOR SOCIEAL ENTREPRENJ.Saravanan
14 |ITA 756/CHNY/2026  |2016-17 | [A] ONYX [RADING A.Mahesh

15 |ITA 757/CHNY/2026  |{2018-2019 [A] SRI AMMAN AGENCIES

16 [ITA 758/CHNY/2026  [2018-19 | [A] VD SWAMI AND COMPANY PRIVATE LIMITED R.Subramanian

17 |ITA 759/CHNY/2026  |2023-24 | [A] XLLENT MARINE LINE PRIVATE LIMITED R.Hemalatha ||

18 |ITA 760/CHNY/2026  |2021-22 | [A] NARAYANAN RAMAKRISHNAN / \,/‘
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)
BENCH WILL NOT FUNCTION

Sr| Appeal Number Assmt.

-
Assessee Name |Counsel Name |Remarks
1 TA 3907/ /DA A Arar oan cit s Il TS —
A OLUTTLRINY 12024 LUlL-13 A~ BPJd mULDINGS PV LTD. / |
/ ]
9 - PR ~ - ~, -~ RS - ( ~—-— _— (
Z A 1025/CHNY 2025 2012-13 A] BPJHOLDINGS PV D. il l
— - - — |
] )
) el »--:7 AL /190 ~rar oar Tty -~ ~ -~ T I* . |
- M 203110 VLULT UIC- 1Y ~lLE \‘\.':"",'C.. i Vo | f'&:d }6 ! J
P SV U BN ——————— 7 | |
g ~AJ JI'v \ FAVY 29 PAY -1 M) A~ JeEVVclLLER navuyuorL
! ‘
- T A= 2 . ~Arae s, - - —_— A~ O | Id ) J b
O A 37T11/CHNY/I2025 SRS A AMAR JEWELLERY HOUSE ‘ i@}/f‘{ xﬁbb
fa TA 7747 AL /1900 E ~,a - IRV EES _ - o il Qe
o R 2o \ YAV V4o L =L\ Al ANTIAR JEYICLLER Voo
T T ATAA AL s iAmeE e . A1 AL AES IRt § s A b
A S 1SICHNY 2029 VASYASYA Al ANAR JevizllexY nOUSE |
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3 A 3714/CHNY 2025 2L20-24 Al AMAR JEVWELLERY HOUSE )
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 27-MAY-2026 (WEDNESDAY)

— BENCH WILL NOT FUNCTION

Srl |Appeal N
_{____\Uﬂb_er\___ Assmt. |Assessee Name Counsel Name |Remarks
T%%%ﬁﬁ@fz_ﬁ__ 201213 | [A] M.. ZUBAIDA 2,

2 |ITA 143 ‘

: mﬁ&‘ﬂﬂ%zomm [A|MOHAVED KHADERYOUSUF (| Ardid- bo
Tﬁ%_gé’lﬁ*_‘\lﬁ@&_ 2007-08 | [A] MOHAVED KHADER YOUSUF |
TW% 201213 | [A]MOHAMED KHADERYOUSUF | | 04 [0&/2026

HNY/2025 {20189 | [A] NEUBERG DIAGNOSTICS PVT. LTD\ '
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 25 MAY,2026 (MONDAY)
BENCH WILL NO FUNCTION

il

Assmt. Counsel
| Year Assessee Name Name  |Remarks
CO 20/CHNY/2026  [2017-18 | [A] SREE VARI TRANSPORTS |
L 2|ITA 166/CHNY/2025 (201819 | [A] M/S. S.V. INFRASTRUCTURE ‘
ITA167/CHNY/2025 [2019-20 | [A] M/S. S.V. INFRASTRUCTURE |
ITA 168/CHNY/2025  2020-21 | [A] M/S. S.V. INFRASTRUCTURE |
| S|ITA169/CHNY/2025 |2021-22 | [A] M/S.S.V. INFRASTRUCTURE

(D] S 1057 GUDAMALAI PRIMARY

AGRICULTURAL CO OPERATIVE BANK
_ 6|ITA475/CHNY/2026  |2019-20 |LIMITED

Appeal Number

o]

oo

(D] PRANAR OILS AND CHEMICALS

ITA 476/CHNY/2026 2019|INDIA PRIVATE LIMITED

_ 8|ITA477/CHNY/2026 |2017-18 | (D] SREE VARI TRANSPORTS

[A) SUSHEEL JEWELLERY MART

_ 9|ITA479/CHNY/2026  [2017-18 |PRIVATE LIMITED

| [A] SUSHEEL JEWELLERY MART

| 10|ITA 480/CHNY/2026 |2018-19 |PRIVATE LIMITED

[A] SUSHEEL JEWELLERY MART

11[ITA 481/CHNY/2026  |2079-20 |PRIVATE LIMITED ‘ |

' [A] SUSHEEL JEWELLERY MART - |

12/1TA 482/CHNY/2026  |2020-21 |PRIVATE LIMITED [
[A] SUSHEEL JEWELLERY MART '

| 13|TA483/CHNY/2026  |2021-22 |PRIVATE LIMITED |

SI.No.1t0 13
Adjourned to
— 15/07/2026
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"‘:‘Qi‘%' INCOME TAX APPELLATE TRIBUNAL, CHENNAI
Gk
;&ga;ﬁ“ CAUSE LIST OF C-BENCH FOR 26 MAY,2026 (TUESDAY)
@ BENCH WILL NO FUNCTION
A ———— [Counsel |
ssmt.
\ Srl |Appeal Number \ Year \Assessee Name Name |
[Name |
\ [A] KOTHA VENKATARATHNAM
1|ITA 484/CHNY/2026  {2017-18 |RAJESH
I
[A] KOTHA VENKATARATHNAM
2|ITA 485/CHNY/2026  |2018-19  |RAJESH ]
[A] KOTHA VENKATARATHNAM
3!ITA 486/CHNY/2026  |2019-20 |RAJESH
[A] KOTHA VENKATARATHNAM
4|ITA 487/CHNY/2026  |2020-21 |RAJESH SI.No.1to 11
[A] KOTHA VENKATARATHNAM Adjourned to
5/1TA 488/CHNY/2026  |2021-22  |RAJESH 16/07/2026
| 6[ITA 490/CHNY/2026 |2018-19 | [A] SRIMATHI
| 7]ITA491/CHNY/2026 (201819 | [A] SRIMATHI
| 8|ITA 493/CHNY/2026 1201920 | [A] SRINIVASAN MYTHIL
9[|TA 494/CHNY/2026  |2014-15 | [A] ATHIPANDY SIVAKUMAR
[A] ENVISTA EGINEERING &
10| ITA 496/CHNY/2026  |2014-15 |CONSTRUCTION PRIVATE LIMITED
111ITA 497/CHNY/2026  [2017-18 | [A) HARIPATEL RASHIK |
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
s CAUSE LIST OF C-BENCH FOR 27 MAY,2026 (WEDNESDAY)

BENCH WILL NO FUNCTION
Srl | Appeal Number Af{smt' Assessee Name .Coun%i
S— ear Neme
 L|ITA 2822/CHNY/2025 |2020-21 | [A) M/S. B0 SHALY LTD |
L 2{ITA498/CHNY/2026 201819 | [A] VENKATESAN SUDHAZAE -
(AL IANAKIAMMAL (00 LADAR
| 31ITA499/CHNY/2026 201112 |TRUST
(A ANAKIAMMAL AV A LEDRE. |
_4|ITAS00/CHNY/2026  |2014-15  |TRUST
[A] JANAKIAMIAAL A (A NADAR
| S|ITASOL/CHNY/2026 |2015-16 |TRUST B ~ SlNo.1to12
[ [A] VELUKKUDI DHARMARAJAN Adjourned to
6|ITA S02/CHIY/2026  [2018-15 | ARULDOSS . 20/07/2026
_ 7\ITAS03/CHNY/2026  [2014-15 | [A] PREETHAM BUILDERS
8|ITA SO4/CHNY/2026 |2018-15 | [A] R SWAIY LIMITED _
_ 9ITAS08/CHNY/2026 201819 | [A) RAMESH 1
10[ITA 50G/CHNY/2026  |2017-18 | (A) SENTHIL KUMAR PALANIAPRAN
| 11[ITA511/CHN/2026 [2020-21 | [A] VELUSAMY KARTHIKEYAN
| [ [A] ARULMIGU AYYAPPASWAMY
| 12|ITA 5T4/CHNY/2026  [2015-16 ‘*ErﬂP"ﬁ__ -
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COME TAX APPELLATE TRIBUNAL, CHENNAI

‘\__L_—————_'

CAUSE LIST OF D BENCH FOR 25-MAY-2026 (MONDAY)

Bench will not Funcation
Assmt. |Assessee Name
Year

(A] PHARMAZELL INDIA PRIVATE

2013-14  |LIMITED
L \ [A] PHARMAZELL INDIA PRIVATE
2{CO 9/CHNY/2025 2014-15 |LIMITED
\ \ (D] PHARMAZELL VIZAG PRIVATE 6\
3|ITA3154/CHNY/2024  |2013-14 |LIMITED 51°
L \ 0] PHARMAZELLVIZAGW-(
4|ITA 3155/CHNY/2024  |2014-15 |LIMITED 1
\ 2018- l '
| s|maz62/cHny/2022 \2019 \ [A] FRESHWORKS INC ‘1
2019- \
{ 6\ITA763/CHNY/2022 2020 ‘[A FRESHWORKS INC
\;7 ITA 952/CHNY/2023 &zozo 21 \ ] FRESHWORKS INC. l |
La ITA 2716/CHNY/2025 \2018 19 ‘ [A] DURAIRAJ PARIKOSH l_,’,n,,il
l ' '
L 9|ITA 2717/CHNY/2025  2018-19 | [A] DURAIRAJ PARIKOSH ( ),LJ
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CAUSE LIST OF D BENCH
Bench will not

ENNAI

FOR 26- -MAY-
Funcation

IN COURT ROOM 4

Srl |Appeal Number Assmt. |Assessee Name .
I Year >} e \/"T
(D] 3M ELECTRO & ) 43:”’ ﬁm:ﬁ -;C
1 |ITA 1690/CHNY/2016  |2011-12 COMMUNICATIONS INDIA P- LTD.
[A] 3M ELECTRO AND \ o2 ‘=\9 lj‘\,/, )
2 |ITA 746/CHNY/2017 5012-13 |COMMUNICATIONS INDIA i
R [A] CATERPILLAR INDIA PRIVATE =1 7, 3 -\7
3 |IT(TP)A 43/CHNY/2023 |2016-17 |LIMITED ; N
[D] M/S. CATERPILLAR INDIA PVT. . -
4 |ITA718/CHNY/2023 2016-17 |LTD \ (st T
[A] M/S.ZOOMRX HEALTHCARE | G ’
5 |SA67/CHNY/2025 2021-22 |TECHNOLOGY SOLUTIONS PVT. blob|22e
[A] M/5.ZOOMRX HEALTHCARE L\ L
6  |IT(TP)A 70/CHNY/2024 |2021-22 TECHNOLW
r
|
7 |IT(TP)A 137/CHNY/2024 |2007-08 | [A] M/S. FIH INDIA PVT. LTD. (T°C ‘
!—— [D] FIH INDIA PRIVATE LIMITED
g |IT(TP)JA 1/CHNY/2025 |2007-08 |(TPC) 1
Bl [A] SELVARAI CHARITABLE TRUST |
o ||TA2099/CHNY/2025 |2015-16 (SMC/RIM) 1
\—ﬁ [A] ALKAMPET [
|10 |ITA 2129/CHNY/2025  |2010-11 PUSHPARATHINAM ASHOK ]
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CAUSETIZ‘?‘ME TAX APPELLATE TRIBUNAL, CHENNAL
OF D BENCH FOR 27-MAY-2026 (WEDNESDAY)

(Srl@ )

Bench will not Func
Appeal Number ‘ Assmt. |Assessee Name aion [Counsel Name  |Remark
Year s
{ l\lTA2589/CHNY/2025 \2021-22 [A] M/S. TRACTORS AND FARM
EQUIPMENT LTD. l
y 2\\TA3876/CHNY/2025 \2009-10 [A] DURR SYSTEMS AG
\ QA0 *
X 3\IT(TP)A 35/CHNY/2025 \2010-11 (A DURR SYSTEMS AG (T°C) S

IR
[A}LI\‘J/S ELGI RUBBER CO, LTD. }L\o q%%
-

1 M/S. TRIUMPH -

H\TERNATIONAL PRIVATE LTD

A EXCLUSIVE NETWORKS SALES

INDIA PRIVATE LIMITED

" [A] EXCLUSIVE NETWORKS SALES \

\ 4\\T(TP)A7/CHNY/2026 \2022 23 \

‘.‘ s\mTP)A 33/CHNY/2025 \7020’1 H

\f 6|ITA 427/CHNY/2026 \202: 23

[ 7|sA 48/CHNY/2026 |2022-23

L \ |INDIA PRIVATE LIMITED
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